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01 Mandya and one or two other 
Intensive Agrioultural Area districts. 

Pal< move to reviVe Kashmir issue In 
. Security Council 

783. Shri lIem Barua: 
Shrl D. C. Sharma: 

Will the Minister of External 
Affairs be pleased to stntoe: 

(a) whether his attention has been 
drawn to the press reports about a 
move by Pakistan to revive the 
Kashmir qUf'stion in the Security 
Council as a follow-up of Resolution 
No. 211 of the 20th September, 1965; 
and 

(b) il so. the reaction 01 Govern-
ment thereto? 

The Mlnlmr of External Affairs 
(Shri Swaran Singh): (a) Yes, Sir. 

(b) India'~ position on Kashmir has 
heen made clear ti'me and again in 
Parliament and in the S~curity Coun-
cil. If Pakistan does raise the issue 
in th" Security Council. Government 
,,-ill dc,d with the situation. 
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Wronr Anthem of UA.R. Played at 
Public Reception 

765. Shri Hem Barua: 
Shri Hari Vishnu Kamatb: 
Shrl D. C. Sharma: 
Shri Ram Harkh Yadav: 
Shri M. R. Krishna: 
Shri Vishwa Nath Pandey: 
Shri Klndar Lal: 

Will the Minister of External 
Alfairs be pleased to state: 

(a) whether it is a fact that the 
wrong national anthem of U.A.R. was 
played by the Police at the public 
reception giv~n to Pre~;ident Nasser at 
Delhi; 

(b) if so, who are responsible for 
the lapse; and 

(e) whether any action has been 
taken or proposed to be taken against 
the persons responsible for such 
failures? 

The Minister of External AJrairs 
(Shri Swaran Singh): (a) Yes, Sir. 
The National Anthem played was 
that of the U.A.R. before Syria broke 
away from the Union. 

(b) and (c): TJu, function was 
organised by the Municipal autho-
rities. The mistake occurred due to 
n regrettable inadvertence. Necessary 
st£ps have been taken to avoid recUr-
rence of such mistake, and the Minis-
try will have closer coordination with 
the authorities concerned in futut'e~ 




